(JLH.C. Sch. 1-7) W : Office — 0651-2481449

From: Fax No. - 0651 — 2481116
Vishwa Nath Shukla

Registrar (Administration), File No. XXII(6)/1/2025-26/Apptt.
High Court of Jharkhand. Letter No. /Apptt.
Ranchi. Dated:

To

The Director,
Judicial Academy Jharkhand,
Ranchi

Sub.:-  Nomination of Resource Persons for “Master Trainer Programme for New Master Trainers”
(ECT_3 2025)0on 7™ & 8™ February, 2026 at Judicial Academy Jharkhand, Ranchi.

Sir,

With reference to the subject noted above, I am directed to inform that the Court has been pleased to
pleased to accord permission to (i) Sri Sanjay Kumar No. 2, Central Project Co-ordinator, High Court of Jharkhand,
Ranchi and (ii) Sri Debasis Mohapatra, Additional Judicial Commissioner-cum-Spl. Judge, CBI (other than AHD),
Ranchi as Resource Persons to impart the “Master Trainer Programme for New Master Trainers” (ECT_3_2025)

on 7" & 8" February, 2026 at Judicial Academy Jharkhand, Ranchi in the following manner :-

S. No. Name of the Officer Date Time Subject

1 Sri Sanjay Kumar No. 2, Central | 07.02.2026 10:00 A.M. to 11:15 A.M. ECT_3 2025
Project Co-ordinator, High Court of
Jharkhand, Ranchi

08.02.2026 09:30 A.M. to 05:30 P.M.

2. Sri Debasis Mohapatra, Additional | 08.02.2026 09:30 A.M. to 05:30 P.M. ECT_3 2025

Judicial Commissioner-cum-Spl.
Judge, CBI (other than AHD),
Ranchi

This is for your information and needful.

Yours sincerely,
Sd/- Vishwa Nath Shukla
Registrar (Administration)

Memo No. 38 J’ /Apptt. Dated, Ranchi, the 23 '0| \ 'Zolé
Copy forwarded to the Judicial Commissioner, Ranchi / the Member Secretary, JHALSA, Ranchi / Sri

Sanjay Kumar No. 2, Central Project Co-ordinator, High Court of Jharkhand, Ranchi / Sri Debasis Mohapatra,
—

Additional Judicial Commissioner-cum-Spl. Judge, CBI (other than AHD), Ranchi / O/o the C.P.C., e-Courts Project,

High Court of Jharkhand, Ranchi for information and getting the letter uploaded on the Court’s website.

T —

Registrar (Administration)



